FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

S.R. WORTH LIMITED

[IMPORTER, TRADER AND MANUFACTURER OF TIMBER AND ALLIED PRODUCTS)
[AT PRESENT NO BUSINESS]

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the Corporate Debtor along with PAN/ CIN/  |S.R. WORTH LIMITED
LLP No. CIN: U20299WB2004PLC100281
2 | Address of the registered office 268, G.T. Road, Narayani Complex, 1st Floor, Liluah,
Howrah, West Bengal, India, 711204
3 | URL of Website No Website of CD
4 | Details of Place where majority of Fixed Assets are 1. Factory at Kalyani Express Highway, North 24
located Parganas, West Bengal
2. Flats and Parking Spaces at Durgapur, West
Bengal
5 | Installed capacity of main products/ services NA
6 | Quantity and value of main products/ services sold in As per the Financial Year 2023-2024
last financial year Quantity Sold- Nil
Value- Total Revenue- Nil
7 | Number of employees/ Workmen No details were received
8 | Further details including last available financial |a. Last available financial statements (with
statements (with schedules) of two years, lists of schedules) of two years- Can be obtained by
creditors are available at URL: mailing at cirp.srworth@gmail.com
b. List of Creditors available at the website of
IBBI i.e. https://ibbi.gov.in/en/claims/inner-
process/U20299WB2004PLC100281
9 | Eligibility for resolution applicants under section Can be obtained by mailing at cirp.stworth@gmail.com
25(2)(h) of the Code is available at:
10| Last date for receipt of expression of Interest 15.11.2024
11| Date of issue of provisional list of prospective 23.11.2024
resolution applicants
12| Last date for submission of objections to provisional 28.11.2024
list
13| Date of issue of final list of prospective resolution 04.12.2024
applicants
14| Date of issue of information memorandum, evaluation 09.12.2024
matrix and request for resolution plans to prospective
resolution applicants
15| Last date for submission of resolution plans 15.01.2025
16| Process email id to submit EOI cirp.srworth(@gmail.com
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Neeraj Kumar Sureka

Resolution Professional of S.R. Worth Limited
IBBI/IPA-001/1P-P01539/2019-20/12517

AFA Valid till 07/11/2024

“Central Plaza”, Room No ‘H’, 6" Floor

41 B. B. Ganguly Street Kolkata 700012
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR S.R. WORTH LIMITED
[MPCRTER, TRADER AND MANUFACTURER OF TIMBER AND ALLIED PRODUICTS]
[AT PRESENT NO BUSINESS]

(Under sub-requiation (1) of regulatice 364 of he Wsclvercy and Banknipley Board of India
(Inscivency Rasalulion Pracess far Corporale Persons| Regulalions, 201€)
RELEVANT PARTICULARS
1. [Name of the Corporate Dablor along with PAN( 5.R. WORTH LIMITED

CN/LLP Ko, | CIN: L2028SWRR004PLC 100281

¢ |Addressof the regisiered office 268, G.T Road, Marayani Complex, 1st Flaor,
| Lilugh, Howrah, West Bangal, India, 711204

3 [UHL o 'Websilte o Websile ol CD
4 |Delails of Place whara majory of Fixed Assals | 1. Fectory &t Kaiyani Express Highwey, North 24

ara located Parganas, West Bargal
S L 12 Fiats and Parking Spaces at Durgapur, West Bengal
5 [Instaled capacily of main products/ services. | NA,
& |Quantity ard value of main products! services | As per the Financial Yaar 2023-2024

sakdin lasl irancial year | Qugatity Sakd- Nil

Vakie- Total Revenue- NI
Numbar of emplayees! Waorkmean o details were receved

T =]

Furer detals nokuding last avalabie fnancial |a. Last available financial statements (with

slateminls (with scivadules) of wo vears, lIsts ol schedules) of two years- Can be abtained by
craditors are available at URL maaling &t cirg.sravarih@gmall com

'b. List of Creditors avaitabe at tho website of 1BS|

i.a, hilps:/libbigov.inlaniclaims!innar-

procass/U20286WB2004PLC 100281
& |Elgiiity for resoluion applicants undar section | Lanbe ablanad by mallng at
3642)(h) of the Code s avalabie at: cirp. srworthgmail.com

10| Last date for raceiptaf exprassian of nieceat |15 11,2024

11| Dale alissue of provissona istof prospective. 1 235.11.2024
resolution applcants

12|Last date for submission of objections to!28.11.2024
pravisonal lisl

13 Dale afissue of final list of prospective resokuition | 04,12 2024
applcants

14| Cate of ssue of INformation memorandum, 0812 2024
avalualion matrix and reguest Iy resolution
plars loprospectve resolution soplicanis

15| Last date for submission of resclusion plans 15092025

16| Process emal id fo submé EOL cirp.srworth @gmall. com

Sd-

Meera) Kumar Sureka

Resolution Professional of 5.R. Worth Limited
IBBIPA-D01IP-PO1535 2019201 2517

AFA Valid tlll 071172024
Date - 28 Octiber, 2024 “Gentral Ptaza", Room No 'H', 6th Floor,
Piacs - Kalkala 41 B. B. Ganguly Strest Kalkata 700012
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